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1. The Learned Representatives of both the sides are present.

2. The Petitioner has opened the Arguments ln support of the petitions.

3. Since the Supplementary Compilation is filed today to be answered ,{?;#
other side, therefore, time is granted to the Respondent alleged debtor to Reply

COMMON ORDER
C.P. No. 1155/I&BC/ NCLT/MB/ MAH /2017
C.P. No. 1171lI&BC/NCLT/MB/MAH/2017
C.P. No, 1172 / I&BC/ NCLT/ M B/ MAH / 2017
C.P. No. 1 73i I&BC/NCLT/MB/MAHl20t7

ng. Adjourned to 16.01.2018.
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on the next date of heari

M.K. Shrawat
Member (ludicial)

Mohan
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